SONTASL INISTROTIVL TRI3UlAL

g
LUZKRI Y BZRTH

LLSEN L

C.A.H10.256/92

A.« Srivastava, T Anclicant
Use

Union of India & :

Ofthers. sesesrire Reszandents

Hon.firesJugstice U.C.Srivastava,V.C.
Hon, Mr.V.Ke. Seth, A.M,

(Ry Hon.Mr.Justice U.C.Srivastava,V.C.)

The applicant, in his personal capacity describing
hi-igelf as Treasurer of All Incia Asscciagtion of Inspectors
of Post C fices and.Assistant Supnrintendant cof Fost Cffices
has aporoached this Tribunal against the non-unuward revision
of pay scale of Inspactor of Post T fices with zffect from
17-1-36 though assurance uas given 2y the then Jy,. Finister
of Communication or 9-3-32 on the floor of Lzk Sabha
that the minister has been considering tké prozasal for
revision of pay of these persons a2s per recomrendation of

4th Fay Commission report, but nothing bas bzzn done so

far. As such zlaiming the saiJ rzlief orn :tle basls of the
4th Pay Conmmission Report also the apnlicant has  prayed
that the responcants be directed to reviss the pay scale
of the Inspectors of Fost JFFice to '5,1643-2322 anc 220

f the s 8 =

44}

uogreded to the -ex: Hi. hsr crade of 05,2300~

£3.3230 zhanging the designatfion as Suc-uivisionil f%Ticer

)

f

postal and tho ray scale cof “ssista-t Ju-ndt, &F ~ost

"FFices ko revised to L,2207-47"7 gs t*+i{s is ¢
=rorcticrzl -pst,
P coerois- te the zo-licuri tow onatire ¢f
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